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vilion of RI .•. 5 lakha in place of Rs. 
J'9 1akha in the Agriculture Sector of 
the Schematic budlet of Stale I 
Blocks by a correepondin, reduction 
from the other Sectors applicable to 
all the Thlfd Plan blocks. Allotment 
.r blocks to the Statell is made twice 
a year in April and October respec-
tively. Allotment of the April, 1961 
.eries of Stage I Blocks to Orissa has 
not yet been made. 

(b) Does not arise. 

Federation of COlllnlDlers' Cooperative 
8tol'fJll In Deihl 

3594. Sbri Surya Pruad: Will the 
Minister of CommUDity Denlopment 
aDd Cooperation be ph·ased to state: 

(a) whether the Registrar of the 
Cooperative Societies, Delhi, hu set 
up a federation of consumers' coope-
rative stores in Delhi during 1959; 

(b) to what extent the purpose for 
which this federation was set up has 
been served; 

(c) whl!lhcr tht' led~ration has in 
any way bl,neftted the cooperat.ive 
.tort's in Delhi; and 

(d) whether the shares have not 
yet been issued to the anareholden 
who joined the federatiOn in Septem-
ber, 19601 

The Deput, Minister of COIIUllllnit, 
DenlDp11leDt aad Co-operation (Shrl 
B. S. MariIlJ): (a> Yes. A federa-
tion of consu·mers' cooperative stores 
was registered in Delhi by the ~
trar of Cooperative Societies in Sep-
tember, 1959. 

(b) The federation was set up 
mainly with the object of procurln, 
and supply!ni consumer goods to 
member-primary stores. Since its 
re«lstration In September, 1959 the 
federation dealt in aqar and wheat 
to the extent of about RI. 2.8 lakha 
and RI. 0: a6 lakha respectivel,. At 
present it is not doln, any busJneu. 
It cannot, therefore. be aaid that it 
had ~o far aervPd the purpOlle for 
which It was rell_tered. 

(c) The federation IlUPPlied sugar to 
the member stores after keepine a 
nominal margin. To this extent i.he 
member stores benefited. 

(d) It is reported that &bare certi-
ficates have not yet been issued to the 
shareholders who joined the federa-
tion in September, 1960. 

Rural Water Supply III PaDJaIt 

3595 I ShrI-Ajlt SIa&'b Sarbadl: 
. \. Shrl D. c· Sharma: 

Will the Minister of Health be 
pleased to state: 

(a> what aid hu baen given by t.he 
Central Government to the Punjab 
Government for rural water supply in 
1960-61; 

(b) the aid utilised during tilt' 

period and the schemes on which it 
has been utilised; and 

(c) the allocation for 1961-62? 

The Minister uf Health (Sbrl Kar-
markar>: (a) A lump sum grant of 
Rs. 34'54 lakhs has been given by the 
Central Government to the Govern-
ml!nl of Punjab during 1960-61 for 
various Centrally Aided Scheme. 
which includes aid for rural water 
supply schemes approved under the 
National Water Supply and Sanitation 
Programme (Rural). 

(b) The State Government has re-
ported that a sum of Rs. 30 lakhs haa 
bet-n utilised on rural water supply 
schemes under the National Water 
Supply and Sanitation Programme 
(Rural). A list of the Schemes receiv-
ed from the State Government is laid 
on the Table of the House. [See Ap-
pendix V, annexure No. 85.) 

(e) The allocation tor 11M11-62 haa 
not been decided so far. 

..... saa&loD at Dbak&aII 

1191. 8brt AJI& ...... 8arbadl: Will 
the Miniat.er or 1IaU..,. be pleased 
to state what dectaion has been taken 
on the propoeal to have a., Ita-
tlOn at DbabuU between Cha~l rh 

and Oh'IPr Railway Stations on the 




